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REVENUE AND FORESTS DEPARTMENT

Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, Dated the 7th June, 2023.

NOTIFICATION

RiGHT TO FAIR COMPENSATION AND TRANSPARENCY IN LAND ACQUISITION, REHABILITATION
AND RESETTLEMENT AcT, 2013.

No. SIA.2023/C.R.10/A-2.—WHEREAS, section 10A of the Right to
Fair Compensation and Transparency in Land Acquisition, Rehabilitation
and Resettlement Act, 2013 (30 of 2013), in its application to the State of
Maharashtra (hereinafter referred to as “the said Act”), provides that the
State Government may, in the public interest, by notification in the Official
Gazette, exempt any of the projects mentioned in the said section 10A from the
application of the provisions of Chapter II and Chapter III of the said Act ;

AND WHEREAS, it appears to the State Government that the lands
mentioned in Schedule I appended hereto are required or likely to be required
for the project mentioned in Schedule II appended hereto, which is covered under
clause (b) of the said section 10 A (hereinafter referred to as “the said project”) ;

AND WHEREAS, the State Government has ensured the extent of the said
lands for the proposed acquisition being bare minimum land required for the
said project ;

AND WHEREAS, the Government of Maharashtra considers it expedient
in the public interest to exempt the said project under section 10A of the said

Act from the application of the provisions of Chapter II and Chapter III of the
said Act ;

NOW, THEREFORE, in exercise of the powers conferred by section 10A of
the said Act and of all other powers enabling it in that behalf, the Government
of Maharashtra hereby, in the public interest exempts the said project from
the application of the provisions of Chapter II and Chapter III of the said Act.

AT IR-31-23%—R
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SCHEDULE-I
Description of Land
Village Poyshet , Taluka —Jawhar, District Palghar

f;;. Gat /Survey No. |Part No. Agfé‘;igﬁge 1%2 Gat /Survey No. |Part No. Agfgz)?l_ﬁ?se
1 3 1/1 0.0370 36 9 4/2 0.4050
2 3 1/2 0.0360 37 9 4/3 0.1370
3 3 2 0.6720 38 9 5 0.4070
4 3 3/1 0.1670 39 9 6/1 2.9000
5 3 3/2 0.1760 40 9 6/2 3.5000
6 3 4/1 0.7000 41 9 7 1.1660
7 3 4/2 0.4900 42 9 8 0.6100
8 3 4/3 1.2700 43 9 9/1 0.1000
9 3 4/4 0.3500 44 10 1/1 1.0400
10 3 4/5 0.3800 45 10 1/2 0.3500
11 4 1 0.0860 46 10 1/4 0.7600
12 4 2/2 0.2280 47 10 1/5 0.7600
13 4 3 0.0860 48 10 1/3 2.0500
14 4 5 0.1980 49 10 2 0.1400
15 4 6 0.0500 50 11 3/1 0.1350
16 4 8 0.1240 51 11 3/2 0.0500
17 4 9/1 3.7830 52 12 1/1 0.1210
18 4 9/2 0.6620 53 12 1/2 0.1500
19 4 9/3 1.2650 54 12 1/3 0.1400
20 4 10 0.1100 55 12 1/4 0.5270
21 4 11 0.1090 56 12 1/5 0.1520
22 4 12 0.3000 57 12 1/6 0.4050
23 5 1/1 2.3600 58 12 1/8 0.1550
24 5 1/2 1.0000 59 12 2/1 0.5390
25 5 2/1 0.6400 60 12 2/2 0.1110
26 5 2/2 0.4700 61 12 3/1 0.0600
27 6 1/1 0.6600 62 12 3/2 0.0510
28 6 2 0.3670 63 12 3/3 0.0630
29 6 3 1.2440 64 12 4/1 0.1160
30 6 5 0.0600 65 12 4/2 0.0600
31 9 1/1 0.1310 66 12 4/3 0.0740
32 9 1/2 0.2050 67 2 4/5 0.0300
33 9 2 0.1340 68 4 4 0.1010
34 9 3 0.2230 69 4 2/1 0.9500
35 9 4/1 0.1210 70 9 9/2 0.2000
Total 18.894 Total 18.515
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Village Borale , Taluka Jawhar, District Palghar

R

Sr. Gat /Survey Part | Approximate | Sr. Gat /Survey Part | Approximate
No. No. No. Area (Ha.) No. No. No. Area (Ha.)
1 60 1 0.4350 34 65 1 0.9790
2 60 2 0.0100 35 65 2 0.9480
3 60 3 0.0600 36 65 3 1.7330
4 60 4 0.2000 37 65 4 A 0.4120
5 60 5 0.0300 38 65 4B 0.1520
6 60 6 0.0100 39 65 5A 0.6700
7 61 1 0.0610 40 65 5B 0.4050
8 61 2A 0.5520 41 65 5C 0.2430
9 61 2B 0.7530 42 66 1A 0.1310
10 61 2C 0.2950 43 66 1B 0.1670
11 61 2D 0.2200 44 66 2A 0.2990
12 62 1 0.1920 45 66 2B 0.2930
13 62 2 0.2680 46 66 3A 2.7090
14 62 3 0.3890 47 66 3B 2.4280
15 62 4 0.1060 48 66 4 A 0.8100
16 62 5 7.4500 49 66 4B 1.1000
17 62 6 A 0.5300 50 67 1 0.2660
18 62 6B 0.8100 51 67 2A 0.1090
19 62 6C 1.6120 52 67 2B 0.1010
20 63 1 0.4480 53 67 3 1.8760
21 63 2 0.1140 54 67 3A 0.5240
22 63 3A 0.4060 55 67 3B 0.8100
23 63 3B 0.2020 56 67 4 A 0.2000
24 63 3C 0.5100 57 67 4B 1.2100
25 63 4 A 0.1010 58 67 4C 1.4400
26 63 4B 0.0560 59 68 1 0.1440
27 63 5 0.2430 60 68 2 0.0530
28 63 6 0.3190 61 68 3 6.5410
29 63 7 1.0070 62 68 4 4.6110
30 63 8 1.3400 63 68 5 0.5060
31 63 9 0.2860 64 69 2 0.4000
32 63 10 0.6880 65 69 3 0.2800
33 64 2 0.2200 66 70 3 0.0300
Total 19.923 Total 32.58

AT =N-37-23R -3




R

HERTSE JTEH TSTUS STHTENUT R TR- 37, [ 9, 033 /39S 219, ITeh %Y

Village Jamsar , Taluka Jawhar, District Palghar

Sr.No. Gat /Survey Part No. Approximate
No. Area (Ha.)

1 47 - 0.0767
2 60 - 0.1181
3 61 - 0.8136
4 62 1 3.3600
5 63 - 0.9450
6 64 1 4.0620
7 64 2 1.8424
8 64 3 0.4540
9 65 1 1.0100
10 65 2 0.9500
11 65 3 1.2500
12 65 4 1.5553
13 66 1 0.7244
14 66 2 0.1400
15 67 1 0.4600
16 67 2 0.2800
17 67 3 0.2800
18 67 4 0.7100
19 68 0.0980
20 70 - 0.1931
21 71 - 0.3233
22 74 - 0.1697
23 75 - 0.1053
24 81 - 0.3256
25 50 - 0.9700
26 62 2 1.7485

Total 22.965
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Village Hirpada , Taluka Jawhar, District Palghar

R

Sr. No. Gat / Part | Approximate | Sr. No.| Gat/ Part No. Approximate
Survey No. Area (Ha.) Survey Area (Ha.)
No. No.

1 12 1/2 0.1800 37 20 4/1 0.1220
2 12 3/1 0.3500 38 20 4/2 0.1210
3 12 4/1 0.4700 39 20 4/3 0.1210
4 14 3/2 0.0250 40 20 5 0.3400
5 15 1 0.8040 41 20 6/1 0.1800
6 15 2/1 0.6480 42 20 6/2 0.1800
7 15 2/2 2.4280 43 21 1/1 0.1210
8 15 3 4.1630 44 21 1/2 0.1420
9 16 1 1.7600 45 21 1/3 0.1520
10 16 0.6550 46 21 1/4 0.1310
11 17 2/1 0.8000 47 21 2/1 1.2400
12 18 1/1 1.1000 48 21 2/2 2.1430
13 18 1/2 0.3400 49 21 2/3 3.9020
14 18 2 0.2070 50 21 3/1 1.0100
15 18 3/1 0.0680 51 21 3/2 1.1000
16 18 4 0.1310 52 21 4/1 0.0290
17 18 5/1 0.3000 53 21 4/2 0.0300
18 18 5/2 0.6700 54 21 4/3 0.0300
19 18 6 0.0730 55 21 4/4 0.0300
20 18 7/1 2.1750 56 22 4 0.4800
21 18 7/2 0.9460 57 23 2 0.7200
22 18 8 0.0400 58 11 1 0.2780
23 19 1 0.4140 59 11 3 0.0300
24 19 2 0.2060 60 11 4 0.0910
25 19 3/1 0.8000 61 11 5/1 1.4500
26 19 3/2 2.0000 62 11 5/2 0.0600
27 19 4 1.1500 63 11 5/3 0.1200
28 20 1/1 0.0710 64 11 5/4 0.0700
29 20 1/2 0.0710 65 11 6 0.6000
30 20 1/3 0.0730 66 29 2/3 0.7500
31 20 2/1 2.9860 67 30 2/1 0.0700
32 20 2/2 2.8350 68 30 2/3 0.0600
33 20 2/3 3.0330 69 30 3/1 0.4300
34 20 3/1 0.4750 70 30 3/2 0.4400
35 20 3/2 0.4850 71 12 4/2 0.1000
36 20 3/3 0.4710 Total 16.873
Total 33.403 72 Bhotadpada Gavthan 2.9000

Total 19.773
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Village Gorthan, Taluka Jawhar, District Palghar

Sr. No. Gat /Survey No. | Part No. Agf;;’ig?ge
1 300-305 7 1.1500
2 300-305 2 1.0400
3 300-305 8 1.2900
4 300-305 9 0.9700
Total 4.45

Village Poyshet, Taluka Jawhar, District Palghar

Sr. No. Gat {\?:rvey Part No. Agf;;)i}{nj;e
1 2 1 0.0840
2 2 2 0.1720
3 2 3 0.5350
4 2 4 0.2800
5 23 2 0.7830
6 33 2 0.3000
7 34 1 0.3800
8 34 2 0.1500
9 32 4 0.2720
10 31 1 0.1910
11 31 2 1.3960

Total 4.543

Village —Aalyachimet , Taluka —Jawhar, District- Palghar

Sr. No. Gat /Survey No. | Part No. Approximate
Area (Ha.)

1 7 1 0.1700
2 7 2 0.0600
3 7 3 0.0050
4 7 4 0.0650
5 7 5 0.0050
6 7 14 0.1900
7 7 15 0.2000
8 7 24 0.3600
9 7 27 0.1000
10 8 2 0.5100

Total 1.665
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Village Hiradpada, Taluka Jawhar, District Palghar

Sr. No. Gat /Survey No. | Part No. Approximate
Area (Ha.)

1 27 2 1.5960
2 26 1 0.1750
3 26 2 0.4280
4 25 - 1.4660
5 23 2 0.7830

Total 4.448

Village Vadoli, Taluka Jawhar, District Palghar

Sr. No. Gat /Survey No. | Part No. Approximate
Area (Ha.)

1 165 - 0.6600
2 163 - 0.2600
3 250 - 0.6800
4 164 - 0.0900
5 162 - 0.2700
6 161 - 0.0550
7 159 - 0.5000
8 153 - 0.2500
9 152 - 1.3150
10 155 - 0.3250
11 156 - 0.2900
12 158 - 0.0300
13 159 - 1.8450
14 150 - 0.3300
15 148 - 0.3800
16 142 - 0.1250
17 141 - 0.3150
18 140 - 2.3700
19 174 - 0.5200
20 252 - 0.6400
21 249 - 1.0000
22 248 - 0.3250
23 253 - 0.3600
24 254 - 0.5000
25 259 - 1.1900
26 151 - 0.1300
27 175 - 0.3000
Total 15.055
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SCHEDULE-II
Description Of The Project

1. | Name of the Project- Lendi Minor Irrigation Scheme, Taluka-Jawhar,
District Palghar

2. | Description of Project - Lendi Minor Irrigation Scheme Work is proposed
Earthen Dam Near Hiradpada Village in Taluka Jawhar
of Palghar District.

3. |Details Of Acquiring Agency - | Executive Engineer, Irrigation Project Division
Suryanagar, Taluka Dahanu, District Palghar

By order and in the name of the Governor of Maharashtra,

SUNIL KOTHEKAR,
Deputy Secretary to Government.
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